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VAR AKALASANDHY A Petitioner(s)
VER SUS
VAR AKAL ASUNl L KUMA R Respondent ( s)

(Wth appl n(s) for stay and office report )

Date: 28/ 07/ 200 8 This Petition was called on for hearing today.

For Petitioner(s)
M. H man sh u Munshi, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue fresh notice

Li st again on 3.9. 2 0 0 8 .

(MP. BHADRAN)
Registr ar
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